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..Increase in Prices by Brylcream

4946. SHRI VAYALAR RAVI:
SHRI K. KUNHAMBU:

Will the Minister o¢ INDUSTRY
be pleased to state:

(a) total number of times the Bryl-
cream has increased its prices during
the last two years and the details
thereof; and

(b) steps taken by Government to
prevent unreasonable price increase
of this company at the expense of the
consumers?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
Government do not maintain data on
the prices of non-essential items like
Brylcream,

(b) Does not arise,

Enforcement of Section 25 of Cr. P.C.

4947. SHR] AHSAN JAFRI: will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are aware
of the fact that though the Cr. P.
Code '73 has come into force since
last three years, the State Govern-
ments have not enforced section 25 of
the Act by putting Assistant Public
Prosecutors umder Legal Department
instead of Police Department as con-
templated by the Act; and

(b) if so, what action has been
taken so far and what future action
the Ministry will take in this res-
pect?

THE MINISTER OF HOME AF-
FAIRS (SHRI CHARAN SINGH):





